
0FFICEC(;§THE CHIEF JUDICIAL MAGISTRATE,
TRAL DISTRICT, THC, DELHI.

ORDER

Pursuant to the directions issued by 1-Ion‘ble Hi -gh Court of Delhi, vide letterNo. 1575/DHC/Gaz.IIB/G-7/2026 dated I3-03-2026, directions issued vide 'd d _ _ _ . _ ‘minute of meetingCate £14-06 2026, approved by LCI.‘Pl'lIICl1-18] District _& Sessions Judge (HQ5),
end" District, Delhi, it is hereby ordered that following Ld. Judicial Officers Central Dist ° t

District, shall hold Weekend Trafiie Courts on the dates mentioned against their names dtlljllll:
the month ofJu1y-2026. g

[Evening Court Numbers. Name of Ld. Evening I —' Robin No." I “Dates I -1
i _-.-2. _-- ___ C°_""~*{1d2§§-_ | '
'Weekend Traffie Court No. l1Ms. Urvi Gupta, I l 41 MainzCourt r 05-07-2026 l
§(<J@ntIal) \JMFC (NIAet)-01 _ Building _

Weekend Traffic Court No. 2 Sh. Kartik Taparia, I l 42 Main Court l 05-07-2026
;(C=ntra1) JMFC-06 1 Building

....i_k _ , _ _ _ _ _1

[Weekend Traffic Court No. 1 Sh. RangatGhirra, 41 Main Court I 12-07-2026 1
i (Central) JMFC-04 Building
4 ‘ .

l _>?I ._ _ . ,.. _ ___ _ . _ . .. _. _ AA

_ .Weekend Traffic Court No. 2 Ms. I-Iala Quamar, CJ-01 _ 42 Main Court 12-07-2026 11
_ (Central) . Building . E
l in __*.. ._.- ,. - __. ..-_-___-._._._._____._. . ..._.__._..._-.-___-_.i

iweekend Trafiic Court No. 1 Ms. Prceti Rajoria, 41 Main Court 19-07-2026 ;
. (Central) JMFC-07 Building 1

Weekend Traffic Court No. 2i Sh. Danveer, 42 Main Court 19-07-2026
(Central) ‘ JMFC (NI AC1)-O4 1 Building

______ ___ in ____.._.___,____. ___ ___ ..__. . .. ., . _ ._ . . .____-ii

‘Weekend Traffic Court No. 1‘Ms. Harshita Mishra, CJM ' 41Main.Court 1 26-01-2020 \
(Central) 31111111118 I l

lweekend Traffic Court No. 2 Ms. I-lala Quamar, CJ-01 42 Main_Court ‘ 26-07-2026
(Central) _ - Bwldme 11

_ ,_._..- -.1 - ~

Note 1. The Ld. Judaieal Offieers, Deputed to Preside Over the “Weekend Traffic Court”
Central District shall be assisted by hisiher own Court staff consisting of Rfladfif» 011°
StenographerlPA & One Orderly. In case the Reader of the Presiding Oflicer WeekendTfdmfi
Court happens to be on leave, the Ahlmadf-Asstt. Ahlmad shall assist the Presiding Officer-

. . - - d 'thNote 2. The Ld. Judicial Offieers, deputeclfor Weekend lrnffic COW and lhc slaff attache W1
them shall be entitled for compensatory leave as per rules.

. . - ‘ ' . N . fch llNote 3. The Ld. Judicial Offieers shall Sllbmll a weekly d15P°5a1 Y°P°Il “Z ° ° a ans. d ' d. Th
Booked, No. of Challans disposed and total fine collected, to the office of un ersiB11° °. . . ‘ d f 11 llans and
Reader/Ahlmad attached with Ld. Judicial Officer shall keep the dispose 0 6 5
consi n the same to Record Room.2

_i- 



Note 4. Any request for change of duty shall be entertained only in exceptional cases! pressing
exigencies and same shall he submitted at least one week in advance. The concerned Judicial
officer shall arrange a suitable substitute and obtain his/her consent before forwarding such
request to the undersigned. No request received beyond the stipulated period shall ordinarily be
considered.
Note 5. The Readerlahlmad, Sr. PA/PA attached with the Presiding Officer shall ensure timely
updation of proceedings and disposal of challans on CIS/e~Challan Portal on the same day, so as
to maintain accuracy of record and real time status of case/ehallan.

Note 6. The Branch Ineharge, Computer Branch shall ensure availability of technical support
staffltroubleshooters during Weekend Traffic functioning. The requisite bar-code scanners shall
also be made available to facilitate smooth conduct of proceedings.
Note 7. The DCP Traffic (Central District) is directed to depute one Compounding Officer in
each Weekend Traffie Court ofCentral District on the aforesaid dates.

(Harshita Mishra)
ChiefJudicial Magistrate

Central District,THC, Delhi

N0. :5_Q_go_’_:_5_l_Q3_/CJM/Central/2026 Dated: '(1l_l_O__:l_ll "229?/6‘
01. The Ld. Registrar General, l1on'ble High Court of Delhi, New Delhi

(Through Ld. Principal District & Sessions Judge, (HQ), Delhi)
The Ld. Principal District & Sessions Judge, All District.

. The Ld. Officer Incharge, Pool Car, THC, Delhi.
The Commissioner of Police, Delhi, '

. The Ld. CJMs, All District.
The Secretary, Delhi Legal Service Authority, Central and West District, Delhi.
The Administrative Civil Judge, Central District, Delhi

. The DCP Traffic (Central) Delhi.
The Director of prosecution, Delhi
The Sr. Accounts officer, Central and West District.

. The AO (J)/Branch Incharge, Judicial Branch, Administration Branch, Computer Branch,
General Branch, Care Taking Branch, Pool Car, THC.
The A. O. (J), Judicial Branch (Central & West District), THC, Delhi.
The AO (J)! Branch Incharge, CJM Oiiiec, West District, THC, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.

. The PRO/APRO, THC, PHC, KKD, Rohini, Dwarka & Saket Courts, Delhi.

. The A.O. (J)/lncharge, Evening Court Cell! CJM Office, THC. Delhi.

. Audit and Fine Section, Accounts Branch, Central & West District, TI-1C, Delhi.

. The Cashier, Cash Branch, Central TI-IC, Delhi.

. For uploading on LAYERS.
For uploading on centralized web-site through LAYERS.

. PS to Ld. Principal District & Sessions Judge (I-IQ), Delhi.

. Reader to CJM, Central & West District, Delhi.
The Dealing Assistant (Leave), Judicial Branch and Admn. Branch-1,11 & Ill,
Ccntral,TI-IC.

24. Notice Board/Office file. fl£(0n4/“alga

(Harshita Mishra)
ChiefJudicial Magistrate

Central District,Tl-IC, Delhi
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